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26. !'joilers. 

27. Ma'8b Tlin. 

28. Oil Circuit breaker. 

29. Malt Crushing Machine. 

30. Preventer & Kit Kat. 

31. Cylinder Grader. 

32. Malt Bins. 

33. Barely Washing Mactdbe. 

34. Cocal cylinder. 

35. Germination Boxes. 

36. Other Machinery includlng elev u-
tors. 

Rmnittance fadlities by Bank of 
Baroda to Barmalt (I) Priy.te 

Limited, Gurgaon 

1497. SHRI VIJAY KUMAR YADAV: 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether Head Office of Bank 
of Baroda has directed its Parliament 
Street Branch to allow free remiL 
tance facilities to BARMALT (I) 
PRIVATE LIMITED, Gurgaon, by 
Mail Transfer; 

(b) whether it is a fact that Mail 
Transfer documents are being handed 
over to the Party in contravention to 
Bank Rules and practices; and 

(c) if so, the actiOl\ taken in the 
matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) Yes SIr. 

(b) Mail Transfer documents inten-
ded for the drawee bank are not being 
handed over to the party. However, 
the copy of the Mail Transfer advice 
meant for the party is handed over 
to it. 'nils o,r the facility of free Mail 

Transfer to a client does !lot mvolve 
any eontravefiUoft. Of tlif batJb rules 
Or practices. 

(c) :Do'es nut atise. 

1498. SHRI NARAYAN CHOUBEY: 
Wlll the Minister of FINANCE Le 
pleased to state: 

(a) what is a soft loan scheme and 
what are the criteria of deciding the 
industri~s entitled for that; 

(b) whether Governm~nt have a 
proposal for opening a soft loan win-
dow for the paper industry; and 

(c) if so, the details and reasons 
therefol? 

THE DEPUTY MINISTER IN '':HE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) At the 
instance of the Government of 
Ind1a a Scheme known as Scft Loan 
Scheme, was introduced by the c!ll-
India term lending financial insh tu-
tions 1n November 1976 for finq,llcing 
the modernisation programme in five 
selected industries viz., cotton textiles. 
jute, cement, sugar and certain 
specified engineering industries. The~e 
five industries were brought llnder 'he 
purview of the Scheme on the ground 
that they were in the key sector Hnd 
there was considerable backlog of 
modernisation. Under the Soft Loan 
Scheme financial assistance on con-
cessional terms is provided to Indus-
trial units in the selected industries 
mentioned above to enable them to 
overcome the backlog in moaernisa-
tion replacement and renovation of 
their plant and meclilnery, so as to 
achieve higher and more economic 
levels of production and thereby im-
prove their competltl veness in domes-
tic as well as in tb~ international 
marketillt. The basic criteria for assis-
tance noder the Scheme are weakness 
of industrial units arising out of the 

mechanical obsolescence aDd pro.peets 




